High Court of Jammu and Kashmir at Srinagar.

Order
No: 1% Dated: © ) lo ]LD\%

Sanction is hereby accorded to the additional allotment of funds to the tune of Rs. 12.30
lacs ( Rs. Twelve Lacs and Thirty Thousand) only inb favour of the following Subordinate Courts, under
Major Head 2014-Adm. Of Justice, Sub Head 0495-High Copurt, object head “010-Material and
Supplies” for procurement of fuel for the Generator Sets regarding e- Copurts Mission Mode Project for
the current financial year 2018-19 as per detail given below:-

- Rs. In lacs.
S.No. | Name of the Court. ' Detail Head: 010-Material and |
} | o - B | Supplies. _“j
| 1. Pr. D&S Judge, Jammu. L 0.40 g
[ 2 Munsiff, Bishnah. L 0.10 |
3. | Munsiff, R.S.Pura. L 0.10 - ﬁ
4. Munsiff, Akhnoor. ot o0 |
5. Pr. D&S Judge, Samba. - '
_6. . Pr. D&S Judge, Kathua. o _*-_ gz !
| 7. - Munsiff, Hiranagar. L0.10 I
L8, | Munsiff, Basohli. 0.10 |
9. Munsiff, Bani. 0.10 !
10. Munsiff, Billawar. 0.10 N

1 Munsiff, Mahanpur. 0.10 ]
| 12, Pr. D&S Judge, Udhampur. 2s :
13. | Sub Judge, Ramnagar. | 0.10 -

14.  Munsiff, Chenani. L 0.10 - |
15, Munsiff, Majalta. 0.10 |
' 16. | Pr. D&S Judge, Reasi. 0.25 }
| 17. i Sub Judge, Katra. 0.10 1
S Munsiff, Mahore. 010 |
' 19. . Pr. D&S Judge, Raﬁ)un . ‘62
L2l Sub Judge, Nowshera. 010 - i
21, Munsiff, Sunderbani. 010 |
| 22 Munsiff, Kotranka. 0.10 |
| 23. Munsiff, Thanamandi. 0.10 |
| 24, Munsiff, Budhal. 0.10 |
| 25. | Munsiff, Kalakote. 0.10 - |
| 26. | Pr. D&S Judge, Poonch. 1 0.25 - ;
27, | Sub Judge, Surankote. 0.0 |
| 28. Munsiff, Mendhar. 1 0.10 |
| 29. | Pr. D&S Judge, Ramban. | 0.25 '
' 30.° | Sub Judge, Batote. L 0.10 \
'31. | Munsiff, Banihal. L 0.10 E
' 32. | Munsiff, Gool. S TG n - o |
33. Pr.D&S Judge I\Is’r!uuriri N _7:______7__'777 !
34 Pr. D&S Judge, Bhaderwah. 025
r_ii__ | Addl. D&S Judge, Doda. R 0.25 - |
| Jo. | Munsiff, Thathri. 010 B |
37, | Munsiff. Gandoh. L0.10 ]




6°New 1% DE%-lo-2018

Contd....2/-

Rs. In lacs.

8. No. i Name of the Court. rDerrm' Head: 010-Material |
| | and Supplies. |
38,  Pr. D&S Judge, Srinagar. - 0.40 '

39, B P_rkDi& S Judge, Anantnag. - _ 02
40.  Sub Judge, Bijbcharg. 900 |
41 | Sub Judge, Vailoo. - 0.10 f
42, . Munsiff, Dooru. 0.10 |
43 | - Munsiff, Shangus. 0.0 |
- 44. | Munsiff,Aishmugam. 010 B
EA | Addl. Mobile Magistrate, Pahalgam. | 0.10 J

46. | Pr. D&S Judge, Kulgam. - 10.25 . f
47 l Munsiff, D.H.Pura. 1010 j}
48, Muunsiff, Qazigund. 0.10 |
| 49. Pr. D&S Judge, Shopian. 0.25
| 50. Pr. D&S Judge, Pulwama. 1 0.25 }
51 | Munsiff, Tral. 010
32 Addl.Mobile Magistrate, 4nm1npum e 000
' 53, L Pr. D&S Judge, ((mduba! - 1025 e
3. Wqu@hgnﬂug___Wﬁﬁ7 - 010 o
| 55 Pr. D&S Judge, Budgam. 0.25 @
L 56. Subc Judge, Chadoora. 0.10 I
P57 | Munsiff, Magam. 0.10 !
58 | Munsiff, Charasharief. 010

59, | Addl. Mobile Magistrate, Beerwal. | 0.10 B
L 60.  Pr. D&S Judge, Bandipora. L 0.25 |

6. Munsiff, Gurez. L 0.10 |

62 Munsiff, Sumbal. 0.10 |

63. Pr. D&S Judge, Baramulla. | 0.25 j
_04. Addl. D&S Judge, Sopore. 1 0.25 1‘
' 65. ' Sub Judge, Pattan. 010
66 Sub Judge, Uri. B B 0.10 |
67, Urmsyf fmwmmv_ i - B a0 - B
L 68. Munsiff, Dangiw “C@,kf_ ] 0.10 B kﬁ__—‘ﬁii
| 69. TJ'Wzms‘gjf Buniyar. L 0.10 |
| 70. Addl.Mobile Magistrate, Chandoosa. L0.10 o
| Zds  Pr. D&S Judge, Kupwara, L 0.25

7ol ' Addl. D&S Judge, Handwara. OO0 [
L 73 L Sp[ Mobile Magistate, Trehgam. 0.10

74 - Munsiff, Sogam. - 0.10

Z, Munsiff, Tangdhar. ' 0.10 |
76 Addl. Mobile Magistrate, Kralpora. 0.10
[ A7 Pr. D&S Judge, Leh. 025
| 78. _-J_Mmzsy_”f Nobra. 0.10
| 79, | Munsiff, Khaltsi, ) 0.10 f
80 Pr.D&S Judge, Kargil. o 02s |



o \w:212 DY gedo-20]8
Contd...3/-
Rs. In lacs.

" S.No. - Name of the Court. " Detail Head: 01 0-Material -‘!

| and Supplies.

3_81. Munsiff, Sankoo. 0.10

?TSZ. Munsiff, Zanaskar. o 0.10

83 Addl. Mobile Mag. Batalik (Drass) L 0.10

- Total:- | 12.30 lacs.
By Order

(Rawm Singh) %\\0\10\ ¥

Deputy R%ar (Acctts)
No: b o\\']—l%ﬁ'}AC Dated: % HOD/@‘S/ n

Copy to the:-

1-22
23-25
20-35

36-75

76.
77-83

84.
85,

Pr. D&S Judge, Jamnuw/Samba/Kathua/Udlam pur/Reasi/Rajouri/Poonch/Ramban/
Kishowar/Bhaderwal/Srinagar/Anantnag/K ulgam/Shopian/Pulwama/Ganderbal/Budgam
/Bandipora/Baramulla/Kupwara/Leh/Kargil.,

Addl. D&S Judge, Duoda/Sopore/Handwara.

Sub Judge, Ramnagar/Katra/Nowshera/Ssurankote/B atote/Bijbehar/Vailoo/Chadoora/
Pattan/Uri.

Munsif, Bishnal/R.S.Pura/Akhnoor/H irnagar/Basohli/Bani/Billawar/Mahanpur/
Chenani/Majalta/Mahore/Sunderbani/Kotranka/Thanamandi/B udhal/Kalakote/Mendhar
Banihal/Gool/Thathri/Gandolh/Doorw/Shangus/Aishmugany/D. H. Pura/Qazigund/Tral/
Kangan/Magany/Charsharief/G urez/Sumbal/Tangmarg/Dangiwacha/Buniyar/Sogam/
Nobra/Tangdhar/Sankoo/Zanaskar.

Spl. Mobile Magistrate, Trehgam.

Addl. Mob ile Magistrate, Pahalgan/Awantipora/Beerwah/Chandoosa/Kralpora/
Khaltsi/Batalik(Drass)

T'Eeasury Officer, Sub Try. Distt.Court complex, Janipur, Jammu
Treasury Officer, Saddar Try. Srinagar.

86-166 Treasury Officer, Bishnah/R.S.Pura/Akhnoor/Samba/Kathua/Hiranagar/Basohli/

167

Ne

Bani/Billawar/Mahanpur/Udhampur/Ramnagar/Chenani/Majalta/Reasi/Katra/Mahore/
Rajouri/Nowshewra/Sunderbani/Kotranka/Thanamandi/Budhal/Kalakote/Poonch/
Surankote/Mendhar/Ramban/Batote/Banihal/Gool/Kishtwar/Bhaderwah/Doda/Thathri/
Gandoh/Anantnag/Bijbehara/Vailoo/Dooru/Shangus/Aishmugam/Pahalganv/Kulgany
D. H.Pura/Qazigund/Shopian/Pulwama/Tral/Awantipora/Ganderbal/Kangan/Budgam/
Chadoora’/Magam/Charasharief/Beerwal/Bandipora/Gurezy/Sumbal/Baramulla/Sopore/
Pattan/Uri/Tangmarg/Dangiwacha/Buniyar/Chandoosa/Kupwara/Handwara/Kralpora/
Sogam/Tangdhar/Trehganv/Leh/Nobra/Khaltsi/Kargil/Sankoo/Zanaskar/Batalik (Drass).

(Qi \
Depu ;ﬁafﬂrr}rﬂ»la‘ms)

... Forinformation and necessary action.
Order Book.
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